CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001

Court No. :1

CORAM:

Sl
N

C/MISC/70009/2022
EH

C/70596/2021

C/MISC/70013/2022
EH

C/70597/2021

C/MISC/70007/2022
EH

C/70598/2021

C/MISC/70011/2022
EH

C/70599/2021

C/MISC/70008/2022
EH

C/70600/2021

C/MISC/70010/2022
EH

C/70601/2021

C/MISC/70012/2022
EH

C/70602/2021

C/MISC/70005/2022
8 EH

C/70603/2021

o APPEAL NO. APPELLANT RESPONDENT

DIVISION BENCH MATTERS CAUSELIST

Dated :05-03-2024
Day: Tuesday
Time : 10:30 AM

HON'BLE SH. P. K. CHOUDHARY ,MEMBER ( JUDICIAL )
HON'BLE SH. SANJIV SRIVASTAVA,MEMBER ( TECHNICAL )

REPRESENTATIVE REMARKS

MISC. MATTERS

SAGAR ROHATGI,ADV/DR

M SEA BRIDGE

COMMISSIONER OF

CUSTOMS,CE & CGST
INTERNATIONAL NOIDA \
COMMISSIONER OF
M SEA BRIDGE
CUSTOMS,CE & CGST  IP/DR
INTERNATIONAL NOIDA
M SEA BRIDGE COMMISSIONER OF IP/DR
INTERNATIONAL CUSTOMS,C.C. NOIDA
COMMISSIONER OF
M SEA BRIDGE
CUSTOMS,CE & CGST  IP/DR
INTERNATIONAL NOIDA
COMMISSIONER OF
M SEA BRIDGE
CUSTOMS,CE & CGST  IP/DR
INTERNATIONAL NOIDA
COMMISSIONER OF
M SEA BRIDGE
CUSTOMS,CE & CGST  IP/DR
INTERNATIONAL NOIDA
COMMISSIONER OF
M SEA BRIDGE
CUSTOMS,CE & CGST  IP/DR
INTERNATIONAL NOIDA
M SEA BRIDGE COMMISSIONER OF /
INTERNATIONAL CUSTOMS,CE & IP/DR
CGST NOIDA


https://cis.cestat.gov.in/viewdoc/400100705962021/1
https://cis.cestat.gov.in/viewdoc/400100705972021/2
https://cis.cestat.gov.in/viewdoc/400100705982021/3
https://cis.cestat.gov.in/viewdoc/400100705992021/4
https://cis.cestat.gov.in/viewdoc/400100706002021/5
https://cis.cestat.gov.in/viewdoc/400100706012021/6
https://cis.cestat.gov.in/viewdoc/400100706022021/7
https://cis.cestat.gov.in/viewdoc/400100706032021/8

10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001

ST/2474/2012

ST/59815/2013

C/55643/2014

ST/70318/2017

C/70552/2017

C/70553/2017

C/70554/2017

C/70555/2017

C/70556/2017

C/70557/2017

C/70558/2017

C/70559/2017

C/70560/2017

ST/70033/2018

ST/70317/2018

ST/70881/2018

E/70456/2019

DIVISION BENCH MATTERS CAUSELIST

REGULAR MATTERS

PROGRESSIVE
STAMPING PVT
LTD

HCL COMNET
SYSTEMS AND
SERVICES LTD

RICHI RICH AGRO
FOODS PVT LTD

BHARAT
SANCHAR NIGAM
LIMITED

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

RATHI STEEL &
POWER LTD

ANSHU
ELECTRIAL
WORKS

DISH T V INDIA
LTD

CREATIVE STAR
EVENTS

PREMIER
POLYFILM
LIMITED

COMMISSIONER OF

CENTRAL EXCISE AND

SERVICE TAX,CE &
CGST NOIDA

COMMISSIONER OF

CENTRAL EXCISE,CE &

CGST NOIDA
COMMISSIONER OF

CUSTOMS,GHAZIABAD

COMMISSIONER OF
SERVICE TAX,CE &
CGST MEERUT-I

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
CUSTOMS,CE & CGST
GHAZIABAD

COMMISSIONER OF
SERVICE TAX,CE &
CGST LUCKNOW

COMMISSIONER OF
SERVICE TAX,CE &
CGST NOIDA

COMMISSIONER OF
SERVICE TAX,CE &
CGST ALLAHABAD

COMMISSIONER OF

CENTRAL EXCISE,CE &

CGST GHAZIABAD

RAJESH KUMAR &
ASSOCIATES (N)/DR

V. LAKSHMI KUMARAN,

ALD/DR

NARESH CHANDRA
TRIPATHI,ADV/DR

MANU GHILDYAL/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

RAJESH CHIBBER/DR

NISHANT MISHRA,
ADV/DR

NISHANT MISHRA,
ADV/DR

DHARMENDRA
SRIVASTAVA &
ASSOCIATES, C.A/IDR

RAJESH CHIBBER/DR

Remanded from
Hon'ble H.C


https://cis.cestat.gov.in/viewdoc/400300024742012/9
https://cis.cestat.gov.in/viewdoc/400300598152013/9
https://cis.cestat.gov.in/viewdoc/400100556432014/10
https://cis.cestat.gov.in/viewdoc/400300703182017/11
https://cis.cestat.gov.in/viewdoc/400100705522017/12
https://cis.cestat.gov.in/viewdoc/400100705532017/13
https://cis.cestat.gov.in/viewdoc/400100705542017/14
https://cis.cestat.gov.in/viewdoc/400100705552017/15
https://cis.cestat.gov.in/viewdoc/400100705562017/16
https://cis.cestat.gov.in/viewdoc/400100705572017/17
https://cis.cestat.gov.in/viewdoc/400100705582017/18
https://cis.cestat.gov.in/viewdoc/400100705592017/19
https://cis.cestat.gov.in/viewdoc/400100705602017/20
https://cis.cestat.gov.in/viewdoc/400300700332018/21
https://cis.cestat.gov.in/viewdoc/400300703172018/22
https://cis.cestat.gov.in/viewdoc/400300708812018/23
https://cis.cestat.gov.in/viewdoc/400200704562019/24

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001
DIVISION BENCH MATTERS CAUSELIST

26 C/70513/2019 COMMISSIONER  MS PHOENIX INDIA  DR/RAJESH CHHIBBE
OF CUSTOMS,CE & INC CAS ASSOCIATES
CGST NOIDA
COMMISSIONER
27 C/70514/2019 OF CUSTOMS,CE & AASH AZZWORLD  DRIIP
CGST NOIDA
COMMISSIONER DR/RAJESH CHHIBBER,
28 C/70515/2019 OF CUSTOMS,CE & ?:I SARESH KUMAR  cas ASSOCIATES
CGST NOIDA
COMMISSIONER DRIRAJESH CHHIBBER,
20 C/70516/2019 OF CUSTOMS,CE & SH AKSHAT JAIN CAS ASSOCIATES
CGST NOIDA
COMMISSIONER OF  VINEET K SINGH/DR
30 ||c70142/2022 RAJAT SONI CUSTOMS.C.C.
LUCKNOW
COMMISSIONER OF
31 Cl70143/2022 RAM GOPAL SONI  CUSTOMS,C.C. VINEET K SINGH/DR
LUCKNOW

Sd/.

Assistant Registrar
Verified by - CESTAT Allahabad


https://cis.cestat.gov.in/viewdoc/400100705132019/25
https://cis.cestat.gov.in/viewdoc/400100705142019/26
https://cis.cestat.gov.in/viewdoc/400100705152019/27
https://cis.cestat.gov.in/viewdoc/400100705162019/28
https://cis.cestat.gov.in/viewdoc/400100701422022/29
https://cis.cestat.gov.in/viewdoc/400100701432022/30

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001

Cause List for Defect Matters

CourtNo: 1

Date : 05-03-2024
Day : Tuesday
Time :10:30 A.M.

CORAM:HON'BLE SH. P. K. CHOUDHARY ,MEMBER ( JUDICIAL )
HON'BLE SH. SANJIV SRIVASTAVA,MEMBER ( TECHNICAL )

Sr. (Defect Diary Case .

- Petitioner.

No. No.) Type———

1 C/COD /70116/2023 C SHRI BALWANT
In appeal diary no SINGH

70084/2023

N

ST/COD/70115/2023 ST ALOK POWER
In appeal diary no CONTROL AND
70479/2023 AUTOMATION

3 ST/COD/70117/2023 ST SUPER SHINE
In appeal diary no SERVICES PVT LTD
70511/2023

Checked By:

Respondent.

COMMISSIONER OF
CUSTOMS(PREVENTIVE)-
LUCKNOW

ALLAHABAD

PRINCIPAL
COMMISSIONER CENTRAL
GOODS & SERVICE TAX-
NOIDA

Advocate Remarks

NILESH HEARING OF
SINGH CoD
ADVOCATE APPLICATION

VANASHRI HEARING OF
DUBEY COoD
ADV APPLICATION

ABHINAV  HEARING OF
KALRA, COD
CA APPLICATION

Sd/.
Assistant Registrar

CESTAT,Allahabad



